
COMPET. No.5/2013 
 

 
BEFORE 

THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 
 

 

21.07.2015   

 

 

 As prayed for by Mr. H.S.Thangkhiew, learned Sr. 

counsel, assisted by Mr. P.Nongbri, learned counsel appearing 

for the petitioners, list this case after 6(six) weeks.  

 

 List on 01-09-2015.  

 

 

        JUDGE 

 

S.Rynjah 

 

 

 

 

 



COMPET. No.7/2013 
 

 
BEFORE 

THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 
 

 

21.07.2015   

 

 

 As prayed for by learned counsel appearing for the 

parties, list this case on 03-08-2015.  

 

 

        JUDGE 

 

S.Rynjah 

 

 

 

 



COMPET. No.8/2013 
 

 
BEFORE 

THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 
 

 

21.07.2015   

 

 

 As prayed for by learned counsel appearing for the 

parties, list this case on 03-08-2015.  

 

 

        JUDGE 

 

S.Rynjah 

 

 

 

 

 



WP(C). No.170/2015 
 

 
BEFORE 

THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 
 

 

21.07.2015   

 

 

 Heard Mr. S.P.Sharma, learned counsel appearing for 

the petitioner and also Mr. K.Khan, learned counsel appearing 

for all the respondents.  

 

 Issue notice returnable 4(four) weeks.  

 

 No formal notice need be issued as the respondents 

have already entered appearance through their learned 

counsel.  

 

 List this case on 18-08-2014. 

 

  

        JUDGE 

 

S.Rynjah 

 

 

 


